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country recently demanded rise in the
price of controlleq varieties of cloth;

(b) 1f so, whether government have
examined the demand of the textile
industry; and

(¢) the
thereto?

reaction of Government

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/

fagm smqe I7 WAt (SHR A, C.
GEORGE): (a) Yes, Sir ‘

(b) and (¢) The quest:on regard-
ing reviston of the prices of controlled
cloth has been reférred to the Bureau
of Indusfrial Costs ang Prices and
their recomrmendations are awaited

INDIA’S INDUSTRIAL JOINT
ABROAD

1120. SHRI CHITTA BASU: Will
the Minister of FOREIGN TRADE/
a3 surers Wy be pleased to state:

VENTURLS

(a) the number of industrial joint
ventures abroad which have so far
been approved by Government;

(b) the terms and conditions of
collaboration;

(¢) the result so far yielded; and

(d) whether Government propose to
approve new ventures?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/
fags s SagH
(SHRI A C GEORGE): (a) The
Government have so far approved 121
proposals for setting up industrial
joint ventures abroad;

(b) A statement showing the gene-
val guidelines for setting up industrial
joint ventureg abroad is enclosed;

(c) Out of 121 proposals approved,
27 units have “gone into production,
61 are under various stages of imple.

mentation and 33 have been aban-
doned due to one reasons or the
other; and

(d) Yes, Sir.
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+[LOTTERY SYSTEM IN INDIA

1121. SHRI J. P. YADAV: Wil] the

Minister of HOME AFFAIRS TIETBﬁ

be pleased to state whether Govern-
ment propose to reconsider the ques-
tion of the continuance of the lottery
system in the country?]
Mg AAT4 ® TwAqAr (o uw
faame faal) @ ot 78 sfimry

T[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS/

Tg @A |7 s AAr (SHRI RAM
NIWAS MIRDHA): No, Su.]

1122. [Transferred to 18in Junc, 1971}
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+[APPLICATION FOR TELEPHONE CONNY(C-
TION IN JAIPUR CIRCLE

1123. SHRI JAGDISH PRASAD
MATHUR: Will the Minister of COM-
MUNICATIONS/ ; gaig P
be pleased to state:

(a) the number of applications for
telephone connections receiveq from
various places in the Jaipur circle

which have been pending for more
than six mont1s;

(b) whether the telephone connec.
tions have been given in Jaipur circle
strictly on the ‘first come first served’
basis; and

(¢) whether Government have re-
ceived representations alleging viola-
tion of the rules in this above circle?]
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+[THE MINISTER OF COMMUNI-

.CATIONS/ ®9T¢ ¥ (SHRI H. N.
BAHUGUNA): (a) 2571.

(b) New connectiony are given on
the bas‘s of the prescribed rules for

"7+T'I Englisp translation.
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to Questions 66
allotment of telephone connections
to varioug categories of applicants,

such as “OYT” “Special” and Gene-
ral. Out of turn connections are per-
missible under the rules in the OYT
and Special categories on the reccom-
mendations of the concerned. Tele.
phone Advisory Committee andg in
some cases by the Heads of c.rcles or

Telephone Districts if certain pres-
cribed cornditions are fulfilled.
(c) No such representation has

been received during the years 1970
and 1971 so far.]

CONVERSION OF SAMACHAR BHARATI INTO
A TRUST

1124. SHRI ARJUN ARORA:
DR. SALIG RAM:
SHRI RAJENDRA PRATAP
SINHA:
SHRI KRISHAN KANT:

Wil] the Minister of INFORMATION

AND BROADCASTING/ %971 #iT
TEILO Ry be pleased to state:

(a) whether any decision has been
taken to convert Samachar Bharti into
a trust; and

(b) if so, what action
taken in this respect?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING/ TIEAT WIT TATC

has Dbeen

AT | IqHAT

(SHRI DHARAM BIR SINHA): (a)
and (b) The question ¢. making the
managements of all news agencies
conform te the objectives which the
Press Commissicn had in mind in
framing their recommendationg in re-
gard to the P.T.I. is under the con-
sideration of Government

DEeSECRATION OF IpoLs orF HINDU
DEITIES IN SALEM

1125. SHRI LOKANATH MISRA:
SHR K. C. FANDA:
SHRT K. SUNDARAM:
Will the Minister of
FAIRS| 7z w5t be pleased to state:

HOME APF-
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